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{TO BE PUBLISHID IN PART-IVOF DELH| GAZETTE)
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELH]|
(DEPARTMENT OF URBAN DEVELOPMENT)

Dated the 1. mg- 2017

Notification

No. F.4(4)/RRILB/2017/A08-AGAT  _ In exercise of the powers conferred by
section 98, read with sub-section (2) of section 480 of the Delhj Municipal
Corporation Act, 1957 (66 of 1957) read with Government of India Ministry of Home

1. Short title and commencement.- (1) These Regulations may be called
The Superintendent (Public Health) Recruitment Regulations, 2017.

(2) They shall come into force on the date of their publication in the Delhi
Gazette.
2 Number of posts, classification and Pay level in the Pay matrix. -

3. Method of recruitment, age-limit, qualifications etc. - The method of
recruitment, age limit, qualifications and other matters relating to the saijd
posts, shall be as specified in columns (5) to (13) of the saig Schedule.

4. Disqualification. - No person, -

(a) Who has entered into Or contracted a marriage with a person having
a spouse living; or

(b) Who, having a spouse living, has entered into or contracted marriage
with any person;

shall be eligible for appointment to the saig post:

N\




5. Power to relax. - Where the Government of the National Capital
Territory of Delhi s of the opinion that it is necessary or expedient 80 to do, it
may, by order, for réasons to be recorded in writing and in consultation with
Union Public Service Commission, relax any of the provisions of these
regulations with respect to any class or category of persons Or posts.

6. Saving. -~ Nothing in these regulations shall affect reservations,
- relaxation of age limit and other concessions required to be provided for
candidates of Schedyled Castes, Scheduled Tribes, ex-Servicemen ang other
Special categories of Persons, in accordance with the orders issued by the
Government  of India  from time to time, in  this regard.
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SCHEDULE
Name Number of Classific Pay Level Whether Age limit | Educational and other Whether Age Period of Method of In  case of recruitment By [fa Departmental Circumstances
of post. ation. in the Pay Selectio for direct qualifications and robation recruitment promotien/ deputation/ absorption grades Promotion in which
post. Matrix, n post or rectuits. i educational v ! whether by direct from which prometion/ deputation/ absorption Commitiee exists Unjon Public
nan- recruits. qualifications if any. recriitment or by 10 be made. what is its Service
selection prescribed for promotion or by composition. Commission
post. direct recrurts deputation/ to be
will apply absorption and consulted in
n percentage of the making
the case vacancies ta be
promatees. fitled by various
. methods.
€] 3] {3) 4) &) (6) ) (8) [€)] (10 at £12) 13
Superint | 3*(2017) Calegory- | Level -7in Selection, [ Not Not applicable. Not applicable. | Not 66.67% By Promotien : Category “B" Consultation
m:amq_ s B lhe v.&. applicable. applicable. promotion failing with the Unicn
{Public m_._EmQ fo Matrix. which by From Chief Public Health Inspectors in Departmental Public Service
Health). | variation {Pre revised deputation Level-6 (Rs.35400-112400) in the Pay Promotion Commission
dependent an Pay Band 2 including  short- matrix with five years service in the Grade Committee necessary.
workload. {Rs.9300 - term contract rendered after appoiniment thereto on regular consisting of .-
(North DMG - 1 34800) plus basis.
South DMC -1 Grade Pay 33.33% By I. Additional Commi-
EastOMC - 1}, Rs.4600/-}. deputatio Note: Where juniors who have completed ssioner {Health)-
including  short- their qualifying/ eligibility service are being Chairman
e contract, considered for promaotion, their seniors 2. Municipal Health

would alsa be considered provided they are
not short of the requisite qualifying /
eligihility service by more than haif of such
qualifying/eligibility service or two years,
whichever less. and have successfuliy
completed  their  probation {

period  for
promotion to the next higher grade, along

with their jupiors who have already
completed  such  qualifying/  ehg
SCrVICE.

Deputation (including short term contract):

Officers Under the Central or State Government or
Linion Territories or Public Sector Undertakings or
Recagnized Research Institutions or Universities o
Semmi Government or statutory or  Autonomous
Organization:

tA) (1holding analogous Post on Regular Basis in
the Parem Cadre/Department, or

tthwith Five Years Service in the Grade

rendered  afier  Appointment  thereto  on

Regutar Basis in posts in Level-6 (Rs.35400-

112408 in the pay mateix or Equivalent in

the Pareni (Cadre/Department: and
{Bipossessing  the  following Educational
) and experience.

Officer - Member

3. Dircctor Personnel
- Member

4. Additional Deputy
Commissioner {Health)
- Member




{I)Bachelor’s Degree from a Recognized
University. .

(H)Sanitary Inspectors Diploma from a
recognized Institute.

{[INThree vears experience in the relevant
fiekd.

Note 1 : The departmental officer in the feeder

category who are in the direct Jine of prometion
will not bhe eligible for consideraton for

appointment  on  deputation/  absorption.

Similarly, deputationists shail not be eligible for

consideration for appointment by promotion.

Note 2 ; {periad of deputation {including short term
contact) including period of deputation (including
short term contact) in another ex-cadre post held
immediately preceding this appointment in the same
or some other organization/ department of the
central Government shall ordinanly aot to exceed
three years. The maximum age limit for
appointment by deputation (including short term
contact} shail not be exceeding fifty six ysars as on
the closing date of receipt of applications).

No.FAHR/RRALBIZOY Dgl P m ﬂ.# Delhi dated the JP.«Q@ 2047

Capy torwarded to the:-

The Principal Secretary to the Lt. Governor, Delhi.

The Principal Seeretary to the Chief Minister. Govi. of NCT ut Delhr,

The Secretary to the Minister of Secretary UD/Local Bodies. Govi. of NCT af Delhi.
The Principal Secretary {L.J&L.A). Govt of NCT of Del
Dirgetor {Local Bodies), Govt, of NCT of Delhi
Municipal Commissioners, North, south and East Dellv Municipal Corporations,
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Programmer U to upload in f.ocat Bodies Wehsite.
Cuard File ./\_
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The Dy. Secretary (GAD), Co-ordination Branch: in duplicate. for the publication in Delhi Gazette, Part-1V Extraordinary of (oday’s date.

By order and in the name of the

. Governeor of the Natienal Cagital Territory

0 Ihi,
v’

(Rawan Chopra)

Deputy Director df Local Bodies

Government of Nationai Capital Territory of Delhi

L d
"

Pawuan Chopra)

Deputy Direetor] of Local Bodies

Government of Nationat Capital Territory of Delhi




